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CENTRAL ADMIMISTRATIVE TRIBUNAL
PRIMCIPaL. BEMCH, MEW DELHI

C.P. MO.400/2002 IN
O.A. NO. 885/2000

Thursday, this the %th day of January, 2003

HOM BLE MRS. LAKSHMI SWAMINATHAM, VICE CHAIRMAM (J)
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Shat the 330 has stated that "ski in Sbenograplog
for  Stenc Grade "D° for Matric level examination, 2001

i likelw to be held by June/July EQOEf“

2. The lesarnad senior counsel For the

has  submitied that 3580 was not a party to 04, The

sondents  had,  however, in pursuance  of  Tribunal™s

direction  dated 0F,0%9.2001, pursued the matter with 380

to hold the reguisite test as ordered in the Tribunal s

arder  dated 0%3,09.2001 and hawve got the reply that this

ke

Wwill be  dong by the S50 as menticned in  their lettsr

10122002, Hawving regard to the facts and

circumatanc@g of tThe cass, we ar@-unﬂble o agres  with
i conten tion of  the . learned counsel for Tl
petitioners that the respondents have willfully and
cmﬁtumaciouély discobeyed the Tribunal’s dirsction,
Justifying  further action to be tahen-against them in
the Contenpt Petition 400/2007.

g An the  abowve  fachs and  clrcumstances, i

MO 4002008 1s dismissed. o the allsgsd
contemnors  are  discharged and file be confined to  the

ol room.
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